ANNUAL STATEMENT OF ACCOUNTS FOR
THE YEAR ENDED 315" MARCH, 2016



SEPARATE AUDIT REPORT OF THE COMPTROLLER & AUDITOR GENERAL OF
INDIA ON THE ACCOUNTS OF INSURANCE REGULATORY AND DEVELOPMENT
AUTHORITY OF INDIA FOR THE YEAR ENDED 31 MARCH 2016

We have audited the attached Balance Sheet of Insurance Regulatory and Development
Authority of India as at 31 March 2016 and Income and Expenditure Account / Receipts and
Payment Account for the year ended on that date under Section 19(2) of the Comptroller & Auditor
General's (Duties, Powers & Conditions of Service) Act, 1971 read with Section 17(2) of the
Insurance Regulatory and Development Authority (IRDA) Act, 1999, The financial statements are
the respénsibility of the Insurance Regulatory and Development Authority of [ndia’s management.
Our responsibility is to express an opinion on these financial statements based on our audit

2. This Separate Audit Report contains the comments of the Comptroller & Auditor General
of India (CAG) on the accounting treatment only with regard to classification, conformity with the
best accounting practices, accounting standards and disclosure norms, etc. Audit observations on
{inancial transactions with regard to compliance with the Laws, Rules & Regulations (Propriety and
Regularity) and efficicncy-cum-performance aspects etc., if any, are reported through Inspection
Reports/CAG's Audit Reports separately.

3. We have conducted our audit in accordance with auditing standards generally accepted in
India. These standards require thét we plan and perform the audit to obtain reasonable assurance
about whether the financial statements are tree from material misstatements. An audit includes
examining, on a test basis, evidence supporting the amounts and disclosure in the financial
statements.  An audit also includes asscssing the accounting principles used and significant
estimates made by management, as well as evaluating the overall presentation of financial
statements. We believe that our audit provides a reasonable basis for our opinion.

4. Based on our audit, we report that:

i, We have obtained all the information and cxplanations, which to the hest of our
knowledge and belief were necessary for the purpose of our audit.

ii.  The Balance Sheet and Income & Expenditure Account/Receipts & Payments
Account dealt with by this report have been drawn up in the common format of
accounts prescribed by Ministry of Finance.

i 'n our opinion proper books of accounts and other relevant records have been
maintained by the Insurance Regulatory and Development Authority of India as
required under Section 17(1) of the Insurance Regulatory Development Authority
Act, 1999 in so far as it appears from our examination of such books.

v We lurther report that the Insurance Regulatory and Development Authority of India
has vevised its Balance Shect and Income & Expenditure Accouni/Receipts &
Payments Account for the year based on the audit observations issued by CAG. As

a result. the Excess of Income over Expenditure increased by ™ 14.94 crore i.c. from

" 103.79 crore to © 118.73 crore.



v.  We report that the revised Balance Sheet and Income and [ixpenditure Account /
Receipts and Payment Account dealt with by this report are in agreement with the
books of accounts.

vi.  In our opinion and to the best of our information and according to the explanations
given to us, the said financial statements read together with the Accounting Policics
and Notes on Accounts, and subject to the significant matters stated above and other
matters mentioned in Annexure I to this Audit Report give a true and fair view in
conformity with accounting principles generally accepted in India:

a.

Place: Chennai
Date: 31.10.2016

In so far as it relates to the Balance Sheet, of the statc of alTairs of the Insurance
Regulatory  and Development  Authority of  India as al
31 March 2016; and

In so far as it relates to Income and Expenditure Account 7 Receipts and
Payment Account of the surplus for the year ended on that date.

For and on behalf of the C&AG of India

Ao

(G. SUDHARMINID)
# PRINCIPAL DIRECTOR OF COMMERCIAL AUDIT &
EX-OFFICIO MEMBER AUDIT BOARD, CHENNAL.
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Annexure 1

Adequacy of Internal Audit System
Internal Audit of the Authority is conducted by the Internal Audit Department. Review
of Internal Audit Reports for the period ending 31.03.2016 on the Final Accounts,
Financial Transactions, Vehicle loan scheme revealed system deficiencies like non-
recording of administrative approval for making payment. non-certification of bills/
receipts by the competent authority etc. which needs to be streamlined.
Adequacy of Internal Control System
System of Internal control is not commensurate to the size of the Authority.
System of Physical verification of assets
The physical verification of assets was conducted [or the year 2015-16. However, the
report does not comment on the status of reconciliation of assets available and accounted
for.
System of Physical verification of inventory
The physical verification of books and publications and stationery and consumable items
has been conducted lor the year 2015-16. However, the report does not comment on the
status of reconciliation of inventory available and accounted for.
Regularity in payment of Statutory Dues
The authority is regular in depositing undisputed statutory dues.

DEPUTY DIRECTOR

J/



FORM - A
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Balance sheet as at 31st March 2016

As at 318t March 2015 As at 31st March 2016 | As at 31st March 2015 As at 31st March 2016
Liabilities Assets
(Rs:) (Rs.) [Rs.) (Rs.)
'GENERAL fUND Fixed assets [See Annexure [}
215,724,411 Gross block of assets 243,370,203
i) IRDA fund [See Annexure 1V] 101,825,496 Less: Depreciation 121,923,144
893,244 -At beginning of the year 893,244 113,898,915 Net block of assets 121,447,059
-Receipts in the year
893,244 -Balance at end of the year 893,244 420,945,548 Work-in-progress - IRDA building 484,106,576
82,363,704 Work-in-Progress - Others 109,857,423
(i) Capital fund -

iii)
11,318,426,144
329,534,976
1,863,168
11,646,097,951

= |iv)

v

- iy

= [

= i)

= Jiv)

-Capital grants
-Balance at the beginning of the year

Add: Value of fixed Assets received as grants during the year

Surplus and funds
-Balance as per last balance sheet
Add: Excess of income over expenditure as per income
and expenditure account - Annexed
Less: Retained Eamings adjusted due to change in
depreciation mehtodolgy in Companies Act
- Balance at the end of the year

Gift and donations

Other balances

Loans

Secured (stating the security offered for the purpose)
Unsecured

Loan from Govemnment of India
Other loans

11,646,097,951
1,187,330,717

12,833,428,668

12,802,000,000 r

2,230,461
242,896,379 |

650,299,446

70,000

Investments [See Annexure I[]
(Method of valuation - at cost]

9
i)

iif}
v}

Securities of central and State Govemment
Units

Fixed deposits with scheduled bank

Others

Current assets joans and advances [Ses Annexure i

0]
fiy

(i)
fv)
v

1,896,651 b) Bank balances

Deposits with agencies

Loans and advances to staff

Amount due from insurance companies & others

Other current assets

Cash & bark balances

a) Cash in hand(including cheques in hand and cash in transit,

11,825,750,000

2,231,462
293,733,259

1,170,304,683

70,000

33,357,338




As at 31st March 2015

As at 31st March 2016

As at 31st March 2015

As at 31st March 2016

Liabilities Assets
(Rs.) (Rs.) {Rs.) (Rs.)
Current liabilities and provisions
il Sundry creditors:
- -for Capital items -
52,836,139 -for Other items 1,172,610
(] Provisions:
- -Provision for doubtful debts and advances -
- -Provision for depletion in value of investment -
1,621,695,298 -Provision for expenses 195,085,450
ity Other liabilities:
- 1 Unspent grants -
2 Interest payable to Government/other loans -
3. Provident, retirement & other welfare funds:
2,939,909 (a) Provident fund x -
E (b) Other welfare funds -
110,823,007 (c) Retirement benefit fund and staff benefit fund: 134,270,647
4. Others (Specify)
4,725,570 -other liabilites (Tax deducted at source) 40,506,568
876,489,985 -Registration / Renewal fee received in advance 835,500,611
14,316,601,104 14,040,857,798 14,316,601,104 14,040,857,798
Significant accounting policies and notes forming part of accounts - Annexure 1X
\‘%ﬂ A o~ A
(M.S.Jayakumar) (Nilesh Satha] {V.Rlyer} ({T.S.Vijayan)
CAO Member Member Chairman




INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA

Form -B

INCOME AND EXPENDITURE ACCOUNT FOR THE YEAR ENDED 31st MARCH 2016

FIGURES FOR THE EXPENDITURE FIGURES FOR THE | FIGURES FOR THE INCOME FIGURES FOR THE
PREVIOUS YEAR CURRENT YEAR PREVIOUS YEAR CURRENT YEAR
{2014-15) {2015-16) {2014-15) {2015-16)
{Rs.) (Rs.) {Rs.) {Rs.)
24,560,131 |Payment to Chalrperson and Members 25,738,459 Grants in Aid
405,972,830 |Payment to and Provision for members of Staff [Annexura VI] 494,409,458 - Received -
89,199,336 |Establishment Expenses [Annexure Vil] 120,876,924 . Receivable .
31,849,402 |Rent 46,262,661 - Less: Transferred to Capital Fund
42,092,763 |Research & Consultation Fess 58,688,440 Fees:
- |Seminars.Conference, Publications, &tc. - Registration Fees
- |interest - 1,020,027 Surveyors Fees 1,013,587
18,803,587 |Depreciation 20,097,648 = Registration Fees- Insurer 100,000
- Canital Assats Written OFF - - Registration Fees - Agents -
Loss on Write Off of Asset - - Registration Fees - Broker i
- |Provison for doubtful debts and advances - 15,000 Registration Fees - TPA -
132,596,625 | Development Expenditure 92,050,000 272,400 Registration Fees - Referral Entity 544,214
1,517,681,510 |Promotional Expenditure 217,218,209 80,000 Registration Fees - Insurance Repository 100,000
1,043,012 | Other Expenses 4,451,591 129,700 Registration Of Web Aggregator 40,100
IMF Fees 383,843
329,534,976 |Excess of Income Over Expendiutre for the year carried down 1,187,330,716.98 Renewal Fees
1,138,989,580 Renewal of Licences - Insurer 876,023,543
196,557,177 Renewal of License - Agents 48,046,180
30,687,458 Renewal of Licence-Brokers 47,871,290
213,146 Renewal of Licence - TPA 45,000
Others
95,690,829 |Penalties,Fines etc. 52,781,726
- |Seminar, Conferences and Publications etc. -
1,121,238,964 |Income from investments - Interest on deposits with Scheduled Banks 1,011,718,860
|Inierest on Deposits -
Interest on advances
8,345,292 | i) granted to members of staff for housing and other purposes 12,716,578
iiy Others
94,598 |Miscellaneous Income 87,316
Service Tax Recovery 215,651,869
2,503,334,172 2,267,124,107 2,593,334,171 2,267,124,107
Significant Accounting Policies and Notes Forming Pant of Accounts - Annexure IX

e b =Sy T S

Z&

(M.S.Jayakumar) =7 (Nilesh Sathe) (V.R.ly€r) (T.S.Vijayan)
CAO Member Member Chairman



Form -C

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA

RECEIPTS AND PAYMENTS ACCOUNT FOR THE YEAR ENDED MARCH 31, 2016

RECEIPTS Amount [Rs| |PAYMENTS Amount [Rs) |
To Balance brought forward |Bv Research and Consuliation Fees 58,688 440
CTash ar Bank L.8%6.651 |By Seminars, Conference, Publications erc
Cash in hand 70,000 |Bv Rent Pavments 465,252,661
Cheques on hand - By Development Expenditure 18,000,000
Cash | Chequesin wransit = Bv Promational Expenditure 1.866.618.000
To Registration Fees By Pavment to Chat and Members
insyrance Companies 100.000 |ii] Pav and Allowances 21.725,000
Third Party Administrators - i) Other Benefits 3403161
insurance Brokers - fizi) Travelling Expenses 5,671.857
insurance Repository 100.000
Insurance Web egator 40,100 | By Establishment Expenses
Refersal Entisy Fees 544,213 [fil Pay and Allswances
Others {IMF) 383.843 |(ii} Other Benefits:
To Registration Renewnl Fees {iii} Travelling Expenses-
Insurance Companies 813.272.155 [fiv] Retirement Benefits 51.515.823
Third Partv Administrators 45.000 |By Gifice Expenses: 121,635,657
Service IAX pavments 256,604,500
insuranee Survevers 1,013,587 |Bv Interest on
Insursnce Agenis F0.274.536 |(i) Governmen: Lozas =
Insumance Hrokers 47,871,200 [fi) Other Loans -
Others By Pinchass of Assats 27545792
To Penaities Fines from inmurers and intermediaries 52781725 |By itnl Work-in-Pro
iBv Building 378430420
|T'e Income from Investments 1.185.8423 463 |1i)By Others - 25:336.580
[To Sale of Investments 14.331.250.000 |By Advances to siafl and others mcluding travel advance 74,886,614
i By investments 13.355.000.000
To Grants By Repavment of Govemnment Loans/ fees -
i) Central Government | Suite Govt/ Others By Advence Others 7.018.613
tj Gift and Denations = By Repavment of Other Loans
Te Loans By Payment to Insurancs Information Bureau T4.050.000
To Sales of Publication etc. By Pavment to [[RM 150,000,000
To Sale of Asseta - By Frings Benefit Tax
By Security deposit paid 2,500,000
To interest received on
Deposits By Belence carried forward
Advances - {i} Tash at Bank
Check Deposit : Bank of Indis 1938 23,739,534
Bank of Tndin. 119 6.557.950
Othora 0B 1.534.020
To Recoveries from Emplovees | State Bank of Indis- PB 10400
al Loans and Advances |80l - Mumbai Regional Office Bank Account 270.028 |
[bl interest on Loans and Advances |BO! - IMF fees Bank Account 32000 |
cjService tax Recoveries |BOT - IRDAL Recruitment Examination Fees 10.000 |
To Other Receints BO| Brokers 640,89 __4
{al Miscollaneous Income 57,216 |BOI Corporate Agents 451611 1
fo] Security deposit from Contractors 30,205.583 |BO[ Peaalty 9.999 |
&) Seeurity deposit received back 12,715,578 |
{d) Service Tax 494,309,782 |{lCash In Hand
#] Recoveries from [TRM and APIC for bhuildi Hvderabad 35.000
Dolhy Office 35000

flify Chequies in hand

livi Cash/ Chegues in Transit

| Total

17.042,506,926 |

mﬁﬁ*’/iﬂ

(M.S.Jayakumar} —
CAO Member

A
(v.R.Iy-rK

Member

Total

17,042 806926

e

(Ts. yan}
Chairman




ANNEXURE |

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA, HYDERABAD
Schedule of fixed assets annexured to and forming part of balance Sheet as on 31st March 2016

Gross block Depreciation Net block
Particulars Sold/ disposed Adjustments
Costas on Additions during of during the Total as on (Retained Ason As on As on
01.04.2015 the vear year 31,.3.2016 As on 01.04.2015 For the year Eamings) 31.03 2016 31,03,2015 31.03.2016
(1) &) (3) 4 ) (6) 7) (8) 9) (10) (11)
Office Premises
{2) Land 10,000 . - 10,000 = ¢ . 10,000 10.000
(b) Building 65,729,030 - - 65,729,030 8,122,105 957,316 9.079.421 57,608,925 56,649,609
Residential Flats - - =
(a) Land = = - : S :
{b) Building - office premises{Guest house)} 23,155,752 - - 23,155,752 3,014,381 337,133 3.351,515 20,141,371 19,804,237
Vehicles 8,764,039 1,086,721 9,850,760 1,476,806 1,054,685 2.531,491 7,287,233 7,319,269
Equipments l 11,245,116 5.308,730 16.553,846 8,318,117 1,283,173 9,602,289 2,925,999 6,951,557
Fumiture and Fixtures 15,908,712 16,016,150 31,924,862 10,994,250 2,268,110 13,262,358 4,914 462 18,662,503
Computers 89,030,473 5,234,191 94,264,664 68,017,549 1419%232 82.214,780 21.012.924 12,049,884
Books 1,881,289 Q - 1.881.289 1,881,289 . - 1,881,289 - -
Total 215,724,411 27,645,792 - 243,370,203 101,825,496 20,097,648 121,923,144 113,898,915 121,447,059




LIST OF FIXED DEP

OSITS OF VARIOUS BANKS And Interest accrued as

on 31.03.2016

Sr. No. Deposited with Bank Bank Branch No R/V No Start Date FDR No Amount of Deposit A odl! Maturity Date Maturity Amount lnt.er&t No. of days | Interest Accrued
interest Receivable
1 Canara Bank Somaiguda 207869 6-Apr-15 207869 210.000.000 8.60% 6-Apr-16 228.650.829 18650829 31-Mar-2016 360 18,395.338
2 Andhra Bank kapra 82353 6-Apr-15 82353 100.000.000 8.75% 6-Apr-16 109.041.319 9041319| 31-Mar-2016 360 8.917.465
3 Andhra Bank Gachibowli 176981 6-Apr-13 176981 100.000.000 8.75% 6-Apr-16 109.041.319 9041319| 31-Mar-2016 360 8.917.465
4 Andhra Bank yapral 495590 G-Apr-15 495590 100,000,000 8.75% 6-Apr-16 109.041.319 9041319| 31-Mar-20i6 360 8917465
5 Andhra Bank Padmarno Nagar 544040 G-Apr-15 544040 100,000,000 8.75% BeApr-16 109,041,319 2041319 31-Mar20i5 360 8.917.465
B Andhra Bank Karmanghat 120790 G-Apr-15 120790 100,000,000 8.75% G Apr-16 105,031,319 D041319)  31-Mar-1016 360 2917465
7 Andhira Bank Nagamam 147338 f-Apr-15 147338 100,000,000 8.75% GApr-16 109,041,319 D041319] 31-Muor-2016 360 B.917.465
-] Andhm Bank Ravuri Hills 7701 G-Apr-15 7101 100.000,000 8.75% G-Apr-1& 109,041,319 9041319| 31-Mar-2016 360 2917463
g Bank of Indin Bashesrbagh 3811192 24-Sep-i5 3811192 43.000,000 7.75% 23-Sep-16 48,590,171 3590171 31-Mar-2016 189 1,859,020
iQ Bank of India Madhapur 3811192 24-Sep-15 3811192 45,000,000 7.75% 24-Sep-16 48.590,17] 3590171 31-Mar-2016 189 1,839,020
11 Umon Bank of india Saifabad 172682 20-0ci-13 172682 20,000,000 7.65% 20-Oct-16 AT.085.044 TOS5044| 31-Mar-2016 163 3,164,006
12 Union Bank of Inda DILSUKHNAGAR G856 20.0ct-15 6ESE2E 90,000,000 765%| 20-Oct-16 7085044| 31-Mar-2016 163 31640086
13 0BC INS road 4568670 16-Dec-1F 4568570 350,000,000 7 46% 16-Dec-16 25849551| 31-Mar-2016 106 TIETAL
14 Andhra Bank Moulali 43139 16-Dec-135 143139 100,000,000 7.40% 16-Dec-16 TE07894| 31-Mar-2016 106 2209416
15 Andhra Bank Nagole 697219 21-Dec-15 697219 | 68,000,000 T35% 16-Dze-10 12692530 3i-Mar-20i0 JOT 3512, 16D
16 0OBC Nampally 4568675 21-Dec-15 4868675 £72,000.000 736% 16-Dec-16 613275457 43273457 31-Mar-20le 101 11,974,852
17 Vijaya Bank Bank street 586955 23-Dec-15 586955 600,000,000 7.40%| 23-Dec-16 645,647,366 45647366| 31-Mar-2016 99 12,381,066
18 Corporatior Bank Hyderguda 454156 28-Dec-15 23728 403.000.000 7.40%| 28-Dec-16 433.659.814 30659814 31-Mar-2016 94 7,895,952
Oriental bank Of
19 Commerce NS Road 4868680 28-Dec-15 4868680 444,500,000 7 3;‘% 28-Dec-16 477.894.564 33394564 31-Mar-2016 94 8.600.244
20 Andhra Bank Kothaper 785337 28-Dec-15 785337 301,250,000 7.38%| 28-Dec-16 324,000,671 22759671  31-Mar:2016 94 5.861.395
21 Andhra Bank LB NAGAR 840207 2E-Dec-15 840207 301,250,000 T.35% 28-Dec-16 324000671 22758671 | 31-Mar-2016 94 55661395
22 Canam bank Snnujls_udn 825291 28-Dec-15 825291 681,500,000 7.00%| 29-Dec-16 730,271,929 48971929| 3i-Mar-2016 93 12477779
Oriental bank Of G
23 Commerce NS road 4868681 29-Dec-15 4868681 177,000,000 726% 29-Dec-16 190,204,299 13204299 31-Mar-2016 a5 3,364,383
24 Corporation Bank Hyderguda 454161 I3-Dec-15 454161 1.0010,000,000 7.40%| 29-Dec-16 | 076,078,544 76078944| 31-Mar-20186 93 19,385,455
25 Central Bark of India Mam Branch 247100 2%-Dec-15 247100 £23,500,000 T.25% 29-Dec-16 GGT 947 644 46447644| 31-Mar-2016 93 17,834,605
26 Punjab Notional Bank Sanath Npgar 068700 28-Dec-15 068700 10,000,000 7.00% 29-Dec-16 19,718;590 718590| 3i-Mar-2016 3 183,053
27 Pun!ah National Bank Bala Nagar 473700 28-Dec-13 F3T00 10,000,000 T 00% 29-Dec-16 10,718:590 718590 3i-Mar-2016 93 183,083
28 Punyih National Bank MG Road 363100 25-Pec-13 363100 10,000,000 7.00%| 29-Dec-16 10,718,590 TI8390| 31-Mar-2016 3 183,093
28 Punjab Nationsl Bank Habsiguda 393500 29-Dec-15 393500 10,000.000 T.00% 29-Dec-16 10.718.590 TI8390| 31-Mar-2016 93 183,093
30 Punjab National Bank Charminar 109500 29-Dee-15 109500 10.000.000 7.00% 29-Deg-16 10.718.590 718390| 31-Mar-2016 23 183,095
3 Punrab Nanonal Bank Park Lane 424000 29-Dec-15 424000 10.000.000 7,00%| 29-Dec-16 10.718.590 718590| 31-Mar-2016 93 183.093
32 Punjab National Bank Lal Bazar 316000 20-Dae-13 316000 10.000.000 7,00%| 29-Dec-16 10.718.590 718590| 31-Mar-2016 93 183,093
33 Punjab Nationa! Bank RP Road 042100 20 Dec-13 i 10,000.000 7.00%: 20-Doc-18 10,718.590 T18590| 31-Mar-2016 93 183,083
24 Punjab National Bank Must bad 200700 20-Dec-15 10,000,000 7008  29-Dec-lf 10,718,590 718590| 31-Mar-2016 93 183,083
35 Bank Of India = bagt 215202 23-Dec-15 15,000,000 7.00%| 29-Dec-16 16,077,885 1077885| 31-Mar-2016 95 274.639
36 Bank Of India Rompalle 266322 39-Dec-15 266322 15,000,000 7,00%| 29-Dec-16 16,077,885 1077885| 31-Mar-2016 93] 273,639
37 Bank Of India Banjara Hills 279094 29-Dec-15 279094 15.000.000 7.00%| 29-Dec-16 16,077.885 1077885| 31-Mar-2016 93] 74639




38 |Bank OfIndia Hvderabad mam 2249981 29-Dec-15 2249981 15.000.000] _ 7.00%] _29-Dec-16 16.077.885] _ 1077885] 31-Mar-2016 93 274.639
39 |Bank OfIndia Madhapur 217401 29-Dec-15 217401 15.000,000] _ 7.00%] _29-Dec-16 16.077.885] _ 1077885| 31-Mar-2016 9 274.639
Andhra Pradesh .
40 |Bank OfIndia Police Academy e Eal) 29-Dec-13 g 15.000000] 7000 20De1e 16077.885| 077383 31-Mar2016 % 274639
21 | Andhra Bank Kalyan Nagsr 720293 29-Dec-135 720295 10.000.000] _ 7.25%| 29-Dec-16 10.744.950 744950| 31-Mar-2016 93 189.809
22 | Andhra Bank Ramanthapur 0737556 29 Dec-15 0737556 10.000.000] _ 7.25%]| _29-Dec-16 10,744,950 744950] 31-Mar-2016 95 189.809
23 | Andhra Bank Turka Yamjal 385008 29 Dec-15 385008 10.000.000] _ 7.25%| _29-Dec-16 10,744,950 744950] 31-Mar-2016 93 159,807
24 | Andhra Bank Kavadiguda 382363 29-Dec-15 382363 10.000.000] _ 7.25%] _29-Dec-16 10,744,950 743950] 31-Mar-2018 93 189,508
25 | Andhra Bank Mansurabad 408150 29-Dec-15 408150 10.000.000] _ 7.25%)| _29-Dec-16 10,744,950 724950] 31-Mar-2016 93 189,809
46 |Amdha Bank Vanasthalipuram 0729141 29-Dec-15 0729141 10.000.000] __7.25%| _29-Dec-16 10.744.950 744950] 31-Mar-2016 93 189.809
47 |Andhm Bank Raicev Nagar 0785030 29-Dec-15 0785050 18.000.000] _ 7.25%| _29-Dec-16 19.340.910] __ 1340910] 31-Mar-2016 95 341,657
00042609 1
48 |Union Bank of India Bhanur 5 e e 333000000 7300 2Det6 35708259  2498239| I1-Mar2016 i
29 |Union Bank of India Dilsukhnagar 685962 29-Dec-15 685962 33,300.000]  7.30%] 29-Dec-16 35,798289] 2498289 31-Mar-2016 5
50 |Union BankofIndim___ | Saifabad 172934 29-Dec-15 172934 33.400,000]  730%| 29-Dec-16 35.005,762] 2505762 31-Mar-2016 93
51 |Bank Of India Bashirbagh 215196 31-Dec-15 215196 49.500,000] __7.00%]| _31-Dec-16 53.057.022] 3557022 31-Mar-2016 91
52 | Bank Of India Madhapur 217404 31Dec-15 217404 29,500,000 7.00%| 31-Dec-16 53.057.022]  3557022] 31-Mar-2016 o1
53 | Syndicate Bank Basheerbagh 170205 31-Dec-15 170205 999.000.000] _ 7.31%]| _31-Dec-16 1.074.053,251] __75053251] 31-Mar-2016 51
54 | Punjab National Bank __ | Habsiguda 393500 51-Dec-15 593500 284.250.000]  695%)| 31-Dec-16 304526.239]  20276239] _31-Mar-2016 o1
55 | Central Bank of India___| Hvderabad 247116 31-Dec-15 247116 99,000,000 _ 7.25%| 31-Dec-16 106,375,007| _ 7375007] 31-Mar-2016 91 1,838,700
56 |indian Bank Gachibowli 0937248 31-Dec-15 0937248 25.000,000] __7.00%| _31-Dec-16 26.796476] __ 1796476] 31-Mar-2016 ol 447.889
57 |Corporation Bank SP Road 699659 31-Dec-15 599659 419.500.000]  7.23%| 31-Dec-16 430.750.660] _ 31250660] 31-Mar-2016 o1 7.791.260
58 |Indian Bank Kakateeya nagar 0921061 51-Dec-15 0921061 25.000,000] _ 7.00%| _31-Dec-16 26,796,476 1796476] 31-Mar-2016 91 447.839
59 | Vijaya Bank Bank street 586959 51-Dec-15 586959 500.000.000] _ 7.40%| _31-Dec-16 538.039.472]  58039472] 31-Mar-20i6 91 9.483.814
60 | Andlia Bank Ramanthapur 0737563 31-Dec-15 0737563 27,000.000] _ 7.25%| 31-Dec-16 20011.366] _ 2011366] 31-Mar-2016 o1 501,464
61 | Andhm Bank Turka Yamjal 385010 31-Dec-15 385010 27.000.000] _ 725%| 31-Dec-16 29.011.366] 2011566 31-Mar-2016 91 501,464
62 |Canara bank Somajiguda 825298 31-Dec-15 825298 811.000.000] _ 7.00%| 31-Dec-16 869.277.643] 58277643 31-Mar-2016 51 14.520,495
63 |Svndicaie Bank Basheerbagh 170215 4Jan-16 170215 750.000.000] _ 7.31%| _ 4-Jan-17 306,346,284] _ 56346284] 31-Mar-2016 87 13,430,484
00042609 R .
64 |Union Bank of India Bhanur 8 E:lan-15 00026098 35000000,  730%| OV 37625708 020798 31-Mar2016 & 611,487
65 |Union Bank of Indiz Saifabad 172042 6-Jan-16 172942 35.000.000] _ 7.30%| _ 6Jan-17 37.625.798] 2625798 31-Mar-2016 35 611457
66 |Union Bank of India___ | Saifabad 172948 7-Jan-16 172948 6.000.000] _ 7.65%] _ 7-Jan-17 6.472.336 472336] 31-Mar-2016 84 108.702
67 | Union Bank of India Jubille Hills 109350 7Jan-16 109350 6.000.000] _ 765%|  7-Jan-17 6.472.336 472336] _31-Mar-2016 84 108.702
58 | Syndicate Bank Banjam Hills 347203 7 Jan-16 347205 68.000.000] _ 745%| _ 7-Jan-17 73.209297] _ 5209297] 31-Mar-2016 84 1.198.852
Qriental bank Of . B
63, |Commercs — 4868700 18-Jan-16 4868700 150000000 74706 17 losganzey| 13827367 31Mar2016 73 my e
71 |Union Bbank of India___| Bhanur Branch 226102 29-Mar-16 426102 99.800.000]  7.30%]| _29-Mar-17 107.087.275] _ 7487275] 31-Mar-2016 2 41,026
72 | Andnm Bank Vanasthalipuram 70802 29-Mar-16 729802 35.100.000]  7.75%| 29-Mar-17 37.900.333] _ 2800333] 31-Mar-2016 2 15,544
73 Andhra Bank Nargsjunsnagar 345170 29-Mar-16 345170 35,100,000 T I5%|  29-Mar-i7 37.900.233 28003331 31-Mar-2016 2 15,5344
i TOTAL 11.825.750,000 12.725.306.523 290,696,139




INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Attached to and forming part of balance sheet as at 31st March 2016

CURRENT ASSETS, LOANS AND ADVANCES

ANNEXURE Il

Balance with non scheduled bank
(a) On current account
(b) On deposit account

TOTAL

Particulars Flgures for the ?Iﬂﬂ“ for the
current year pravious year |
Rs Rs
i1 12) (3
|Deposits
Security Deposits - Telephone 84,635 84,035 |
Security Deposits - Eleclricity and Gas 357,125 356,126
Security Deposits - Fuel 7,650 T.B50
Security Deposits - Rent 1,782,051 1,782,051
TOTAL 2,231,461 2,230,461
Loans and advances to staff
Housing loan to staff 228,679,344 178,155,702
Loans to staffs for other purposes 16,113,980 15,364,996
Other - advances - festival 1.630.791 1,147,366
Interest recoverable 46,125,144 35,368,524
Advance others 1,184,000 12,858,801
TOTAL 293,733,259 242,896,379
Other Current Assets
Interesl accrued but not due - bank deposils 290,696,139 A4, 820, 742
Advance to creche commitlee 175,000 75,000
Advances on capilal account - [For software development] 3,161,313 04,120
Cenval credit 13,772,030 598,690
Tariff Advisory Committee
[includes Rs. 4,71,50,000/-paid towards advance for purchase of flats ]-Refer note no-
2(h) of Annexure-IX 48,368,793 48,358,793
Amounl recoverable from APIIC for building 100,069,392 120 200,000
Advance to Instilute of Insurnace and Risk MAnagement 165,020,841 15,020,841
Other -advance for trave! and LFC/amounl recoverable 5,351,175 920,260
Advance with CPWD 333,900,000
Advance with DAVP 209,800,000
TOTAL 1,170,304,683 650,299,446
Cash
Cash in hand 70,000 70,000
Cheques in hand -
Cash/ Cheque in transit -
Balances with scheduled banks
(a) On current account 33,357,336 1,870,174
(b) On deposit account -
{c) On savings bank account 26477
TOTAL 33,357,336 1,896,662




Annexure - IV

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA, HYDERABAD

Attached to and forming part of balance sheet as on 31st March 2015

Insurance Regulatory and Development Authority Fund

Figures for the

Particulars Figures for the
current year previous year
Rs Rs
Granl from Government of india - -
Others 893244 8,93,244
Total 893,244 893,244




Annexure -V

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Attached to and forming part of balance-sheet as at 31st March 2015

CONTINGENT LIABILITIES
Particulars ﬁﬁures for the ﬁgures for the
current year previous year

Rs Rs




Annexure-Vi

PAYMENT TO AND PROVISIONS FOR EMPLOYEES

Particulars

Figures for the Current
Year Rs.

Figures for the Previous
Year Rs.

Salaries, allowances, Wages and bonus

332,692,423.88

258,118,027.00

Contribution to Provident Fund, etc (including

ii)|contribution to superannuation fund) 56,603,335.86 45,490,959.00
iii)| Gratuity 4,428,634.00 (2,343,536.00)
iv)|Staff welfare expenses 1,203,956.00 845,992.00
v)|Others
Book grant 993,875.00 790,109.00
Leave travel concession 5,555,799.00 12,760,218.00
Monetary award - studies 65,000.00
Contribution to group insurance scheme 5,134,419.00 7,723,080.00
Reimbursement of expenses incurred by staff 81,235,189.27 58,689,825.00
Leave salary 6,496,825.71 23,898,156.00

Total

494,409,457.72

405,972,830.00




Annexure VII

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA

Attached to and forming part of Income and Expenditure Account for the year ended 31st March 2016

ESTABLISHMENT EXPENSES
Flgures for the Current | Flgures for the Previous
Particulars Year Year

fepairs & mal ¢ of Buldings & Premel 270,794.00 {2,211,186.00)
House Keeping - Offlce Mail 1] 5,991,544.66 6,244,555,00
Repair & Mai e of Equiy 10,789,562.62 9,133,058.00
Electricity & Water Exp 6,373,494.00 4,508,944.00
Insurance Expenses 259,216.00 238,115.00
Printing & Stationery 9,060,474.00 4,012,450.00
Books/lournals etc, 126,070.00 B8,943,00
P Telagraphs, Telopl olc., 16,145,236.23 15,105,290.00

Travelling and Canveyance Intand

23,794,389.23

19,367,567.00

Travel - Foreign

10,497,651.50

9,165,085.00

Education/Training /R & D/Grievances redrossal expenses 5,691,896.00 1,891,090.00
Audit fees 1,223,435.00
Rec T 1 3,154,512.00 536,920.00
E of meetings of Authority & Advisory committee & others 5,189,454.00 4,851, 856,00
Membership & Subscription 11,239,114.84 3,918,440.00
Security services 2,895,558.00 3,773,995.00
Pantry exg 9,152,748.00 7,281,862,00
Car repair & mai € eRp 13,911.00 3,000.00
Other Expenses 231,298.00 65,918.00

Total: 120,876,924.08 89,199,337.00




Annexure VIl
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA, HYDERABAD
Attached to and forming part of Income and Expenditure Account for the year ended
31st March 2015

INTEREST
PARTICULARS Flgures for the | Figures for the
Current Year Previlous Year
Rs Rs
Government -
Banks
Others

Total - .




Annexure-IX

THE INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF
INDIA

NOTES TO THE ANNUAL STATEMENT OF ACCOUNTS for the year 2015-16
[Unless otherwise specified, all amounts are in Rupees]

BACKGROUND

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA(The Authority)
was established by an Act of Parliament — Insurance Regutatory & Development Authority
Act, 1999 [Act (as amended)] - and was constituted on April 19, 2000 by a notification issued
in the Gazette of India. The Authority was established with a view to protecting the interests
of the holders of insurance policies, to regulate, promote and ensure orderly growth of the
insurance industry and for matters connected therewith or incidental thereto, issue to the
applicant a certificate of registration, renew, modify, withdraw, suspend or cancel registration,
and tevy fees and other charges for carrying out the purposes of the Act. In terms of Section
16 of the Act a fund shall be constituted, namely, “The Insurance Regulatory and
Development Authority Fund” [Fund]. The Fund shall constitute all Government grants, fees
and charges received by the Authority, all sums received by the Authority from such other
source as may be decided upon by the Central Government and the Fees prescribed
received from the insurer. The Fund shall be applied for meeting the salaries, allowances and
other remuneration of the members, officers and other employees of the Authority and the
other expenses of the Authority in connection with discharge of its functions and for the
purposes of the Act.

SUMMARY OF SIGNIFICANT ACCOUNTING POLICIES

The financial statements are prepared under the historical cost convention, on the accrual
basis of accounting save for revenue recognition on cash basis as explained hereunder, and
in accordance with the applicable standards on accounting issued by the Institute of
Chartered Accountants of India. The significant accounting policies are as follows:
(a) Fixed assets and depreciation
Fixed assets are stated at cost less accumulated depreciation. Depreciation on fixed
assets is provided pro-rata for the period of use based on the rates specified in
Depreciation Rate Chart as per Part “C" of the Schedule Il of The Companies Act
2013.

(b) Investments
Investments in the nature of fixed deposits with banks are stated at cost. The
|nvestment Policy of the Authority was revised in its 89th Board Meeting held on
12"October 2015. As per the revised Policy, the funds are invested in fixed deposits
of PSU banks complying with the norms laid down in the Investment Policy.

(c) Revenues
() Registration Fee

(a) Received from insurer seeking for the first time, registration for
carrying on any class of insurance business in India is treated
as income of the year to which it relates.

(b) Received from insurance intermediaries for the first time to
seek registration to act as insurance intermediaries is treated
as income of the year of receipt.

(i) Renewal Fee:

(a)Renewal fee is received in advance from insurers for renewal of
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registration. It is treated as income of the year to which it relates.

(b) Renewal fee received from intermediaries is treated as income
of the year of receipt.

iii Registration Fee

Registration fee received from insurance agents, surveyors, brokers
and other insurance intermediaries is treated as income of the year
of receipt.Registration issued to insurance agents, surveyors,
brokers and other insurance intermediaries are current for those
years from date of issue and subject to renewal at the end of their
currency. It is not practicable to distribute the registration fee over
the years to which they relate.

Foreign currency transactions

Non-monetary foreign currency transactions are recorded at rates of exchange
prevailing on the dates of the transactions.
Retirement benefits

Retirement benefits to employees comprise contribution to provident fund, gratuity
fund, Superannuation fund and provision of leave encashment, which are provided
in accordance with the Regulations made under the Act.

I
The Authority contributes to IRDA Employees Provident Fund and IRDA
Superannuation Fund Trust.

The liability for gratuity is determined based on actuarial valuation, in accordance
with gratuity scheme framed by the Authority.

Non-interest bearing loan/advance to [IRM

The Authority had given interest free loan/advance to Institute of Insurance and
Risk Management (IIRM). The outstanding balance of the loan as on 31.3.2016 is
Rs.16.50 crore.

Three interest free loans were given to [IRM for 10 years terms and the loan
balances are lying in our accounts as Rs 16,50,20,841/- as on 31/03/2016. The
installments of Rs 16,73,613/-, 12,50,000/- are being payable by IIRM regularly for
the 1st and 2nd loan respectively to the IRDAI. The installment of third loan has not
yet been started as there is a moratorium for 5 years. The 8th,9th and 10th
installments of 1st loan and 3rd,4th and 5th installments of 2nd loan total
amounting to Rs 87,70,839.90/- have not yet been paid to IRDAI.
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(9) Cancellation of agreement with APIIC for construction of the building and
new agreement with CPWD.

The agreement for the execution work of the building of the Authorityin financial
district at Nanakramguda Village, SerilingampallyMandal, RR District, Hyderabad
with APIIC has been cancelled due to the non completion of the construction . A
sum of Rs.12.02croreretained by APIIC is recoverable

The Authority has entered into agreement with CPWD for the execution of the

(h) remaining work of the building.The Authority has paid Rs 61.50 crore to CPWD
where as per the CPWD statement shows Rs 61.55 crore .The details of difference
of 0.05 crore is an adjustment of sale proceeds of barricades,details are being
obtained for reconciliation . The remaining capital commitment for the said work is
around Rs 90crore.

)} A sum of Rs.13,03,79,000/- was paid to Tariff Advisory Committee (TAC) as
advance for purchase of flats at Mumbai, Delhi, Chennai, Bangalore and
Ahmedabad. A sum of Rs 8,32,29000/- representing the cost of the Delhi guest
house and flats at Mumbai has been adjusted during the year 2011-12 and balance
amount of Rs 4,71,50,000/- is outstanding.

Business Analytical Project (BAP) software is under implementation. The remaining
capital commitment for the said software is Rs 80 lakhs.

INCOME-TAX ’

No income tax provision has been made as the income of the Authority is exempt under
Section 10 (23BBE) of the Income Tax Act, 1961.

DEPOSIT OF FUNDS OF THE AUTHORITY INTO PUBLIC ACCOUNT OF INDIA

The Authority, in the previous years received letter from Ministry of Finance, Department of
Economic Affairs directing the Authority to deposit the moneys so far collected by the
Authority in the Public Account of India as non-interest bearing account and allowing the
Authority to withdraw a specified amount in the beginning of each year from the said Public
Account for meeting its expenditure. The Authority is in correspondence with the ministry in
this regard.

OPERATING LEASES
There are no non-cancelable lease agreements. The lease payments in respect of premises
are recognized in the income and expenditure account.

The Authority has reduced the renewal of registration fee of insurers from financial year
2014-15.

(a)An insurer who has been granted a Certificate of Registration under Section 3 of the Act
shall pay, an annual fee for every financial year to the Authority before 31st day of January
of the preceding financial year.

(i) The annual fee shall be higher of

a. five lakh rupees, and

b. one-twentieth instead of one- tenth earlier of one per cent of total gross premium written
direct by an insurer in India during the financial year preceding the year in which the annual
fee is required to be paid, or rupees five crore whichever is less:
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